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SHRI Y. B. CHAVAN; 1 entirely
agree with the hon. member that the
probltems of the border aieas like Hi-
machai Pradesh are very important,
and a:ny activities of this type there
will Le taken very serious note or.
In this matter, we are in Contact
with tne administration of the Union
Territory and will give them all
assistanec necessary.

DR. RANEN SEN: s it known
to the Central Government that in
the Srikakulam district in the name
or tighling Naxalites, unarmed people
are being arrested by the local police
and summarily shot dead? Is it a
fact that this complaint was made
not oniy by the General Secretary
of the CPI to the Government of
India but also by some important
local persons to the State Govern-
ment and the Central Government?
if so, have the Centra] Government
or the Home Ministry decided to
make any inquiry in this regard and
find cut the truth?

SHRI Y. B. CHAVAN: We are in
touch with the State Government in
this mautter; they have kept us in-
formed of what is happening there.
There is no doubt that there is a
violent campaign of extremist acti-
vity there. Srikakulam is rather a
hotbed of extremist activity. I am
glag the Andhra Pradesh Government

are taking very firm action in this
regard.
SHRI VASUDEVAN NAIR: The

question was whether innocent people
have keen shot dead summarily.

SHRI Y. B. CHAVAN: Thet iz rot
mv information.

SHRI P. VENKATASUBBAIAH:
May T know whether Government
~ve been able to draw a line between
vo things: the naxalite movement
subverting the government establish-
¢d by law and the movement explo-
iting the socio-economic  grievances
»* the people. T would like to point
out that these activities are mostly

confined to West Bengal. Bastar.
¥Khammam and  Srikakulam where
there are tribal populations where

the sncio-economic backwardness of
the people has been exploited for
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long. Will the Minister be apie %o
draw a distinction between these two
things and see these are tackled
differently so that this may not be
given « bad name and hanged?

SiRlI Y, B. CHAVAN: 1 entirely
agree with the hon. member. I my-
self mentioned this matter because
these thingg thrive on ce:tain genuine
grievances of the people; particularly
the present problems, agriculturai
problems and tribal problems have
been exploited by these groups.
Therefore I said that in such cases
the remedy is to remove the causes
of frustration by promoting proper
economic and social measures. In
our communications with the State
Governments, we are emphasising this
particular point. I can say, certainly
a line of distinction has to be drawn.

Recommendations of Coordination
Committee set up to look into the
grievances of Members of
regular services

*815. SHRI YAJNA DATT
SHARMA:
SHR] P. C. ADICHAN:
SHRI HARDAYAL
DEVGUN.
Will the Minister of HOME
FAIRS be pleased to state
(a) the recommendatioss c¢f  the
Coordination Committee whicn  was
set up by Government to look into ihe
grievances of Members of the regular

AF-

services and suggest remedial mea-
sures;

(b) the recommendations which
have been accepted by Governmer.t

and the recommendations which have
not been accepted by Government;

f¢) the numbey of Assistants who
had put in 20 years of service in the
Assistants Grade as on 1st January,
1969 ang the number out of them who
are recciving maximum pay; and

(d) the steps taken by Government
to remove stagnation in the Assistan-
ts’ grade?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-

FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) and (b). The Co-
ordinating Committee has, so
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far sutmitieq two reports. The  first
report relates to Section Officers’
Grade. To rTemedy constaunl dep:ecia-
seniority of  p.uinoted
1 Cthoors ever, time direct re-
eruit Section Otiicers are appointed to
the grade. the Commitise recommeni-
ded thatl di oo recruitinent to the
gracde shouid be made to the Select
List 1. against temporary

vacancies
and not against permanent vacancies.

The recommendation 1 the sccond
report concerns improvemen! oi  the
promotion prospects of those  Assis-
tants who have put in long years of
service in that grade.  For this pur-
pose, the Committee recommended
fixation of quota of promotion posts in
the Section Officers’ Grade, tn be fil-
led by Assistants with longest years
of service in the grade for a specified
period.

The recommendations are under

consideration of Government.
(c) 1134 ang 588 respectively.

(d) The recommendation of the
Co-ordinating Committee in regard to
Assistants is under consideration in
consultation with the Union Public
Se-vice Commission.
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